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(a) wbetber Government are uDd.r-
takiD' a prolramme lor rapid electrification 
of rail way lin es ; 

(b) if 80, tbe target of new lines to be 
electrified over the next five yearl, living 
aDDual additions ; 

(c) wbetter the major truok routes 
would all be electrified in the next three 
,.ar. ; 

(d) if not, whether it would be possible 
to expedite sueb a prolramme cfelec'rifica-
t ion of trunk rout es ? 

THE MINISTBR OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) A pro-
grammo for eJectrificatioD of slected trunk 
routes has beeD undertaken. 

(b) During tbe VIltb Five Year PIan. 
3400 route kilometrel of IiDes are pro-
grammed to be electrified. of v.h)cb 461 
roule kilometres have already been 
electrified durio. tbe first ,ear i. e .• 
1985-86. 

(c) No. Sir. 

(d) No, Sir. 

Report fa Respeet of Vellel. BeiDa 
Bailt for ONGC by HindustaD Sbip-

yard, VJsakbatpalD8ID 

4791. SHRI BHATTAM SRIRAMA 
MURTY: Will tbe MiDlster of SURFACB 
TRANSPORT be ploased to state : 

<a) wbetber under a traDsfer of tecb-
Dolol' arraDlement, MIa. Norway Tradinl 
Ltd. A S. UlsteiD Norwa)' Guarnatee 
Bngineer (I.B J. Sk eiltrand) seDt to HiDda-
Itan Ship,ard Ltd.. V'lakhapatnam to 
over.eo tbe construction of O~ISSVS bear-
iDI Sb ipyard numbers Ve-lI5.; VC-1152. 
elc. ba" IeDt aD)' report. to the MiDI_try 
or to tbe Cblef Bzecutive of tbe Shipyard 
about the uDsatisfaCIOry aDd poor qualit, 
ofeseeatioD of work in respect of the above 
.. _ela beiD, built for tbe Oil and Natural 
Ga8 Commi.lioa : aod 

(b) .f 80. til. steps b •• a tate. to 
I.prove QpoD tbe qaalilf of ~structioD , 

THE MINISTER OF ~TA1E OF THE 
MINISTRY OF S~RFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) A pr('~Ject 
coordinator was provjded by MIs. U'c;tein 
Trading Co. Norway under the provl., 'on 
of Material Package Agreement fnt~rcd 
iDtO wIth the ~bipyard and not t nde r the 
provision of tecbnology agreement. Tbfbe 
services are provided OD advi-;oJY capacPy 
aDd p:imariJ, re1ate'l to en~urjDg early 
receipt of the te:h- ical Joforrr.ation f"om 
MIs. UI,Cein and SU&ces solution f, r the 
tecbnical problemy that normrUy adse in 
buildiol such ships. UJS'ep" Project Coordi-
nator had adJressed .i 1 ~ tttr to the ChIef 
Executive of tbe shipyard comme ting 
about tbe workmansr. JP and copdit ions 
of tbe sbip at tbe time (Jf launchmg and 
sorue peneraJ praCtices followed in the 
yard. This letter W8S replied hy HSL 
clarif)ing tb::tt 'he !>tcUltllrll IDte!!cityor 
vessels at every stage is checked by .he 
Surveyors of the CJas ... lfi ... atton ~(.'cietles 
and also b) the represertatnes of the 
owners and a certlficat e of satisfactory 
completion is liven. As far as the ~eDeral 
practices are concerned. the mttbod of 
construction, block makina and advance 
outfitting of tbe blocks and status of tbe 
sbip at 'he time of launcbing varies between 
shipyard 10 Ibip) ard partl~ul ... rly t ctween 
roreiao yards aDd Indian ,ards dependlO, 
upon tbe re~dy avaalablhty of bteeJ. 
machinery and equIpment In time and 
correct sequence of aisembhna subject 
to availability of well OrtaDlaed aLd skilled 
aneillal')' service •• 

(b) Improvement in the QuaUt, of 
construction is a constant endeavour at tbe 
Shipyard by close supervisioD so that tbe 
short-comiDII arc: Dot repeated in the 
subsOflueot conatructioD. 

Die.Us .... ad Attaehment of CoaeBB 
to Tralas a._DR betweea Hyderabad 

_d ParU Valjaa.h 

4792. SHill ARVIND TULSI 
KAMBLB: Will tbe Minister of RAIL • 
WAYS: bo pleased to stat e : 

(a) .,.,. 



DBCBMBS& 4, 1986 

S,_.bad and Parli Vaijnatb aad whetber 
.ere is aDY express or mail traiD also 
'-tweeD these stations ; 

(b) wbethel' tbere is an)' proposal to 
attach Brst class and A.C. Two-tier coaches 
with tbose passengers trains: 

(c) whetber tbere is an), proposal to 
nm theBe trains by diesel oogiDe : aod 

(d) wbether Government propose to 
attach a coach at Hyderabad for Tirupatbl 
ID tbe Tlrut'athi bound trains raonin. 
between ParJi Vatjoatb and Hyderabad ? 

THB ~11NISTER. Off STATE OF THB 
MINISTRY Ol- R~ILWAYS (SHRI 
MADHAVP AO SCINDIA) : (a) Onl, two 
palr. of Passenger trains and two goods 
trains each way ar e runnin~ on tbe lect-
100. 

(b) and (c) No. Sir. 

(d) No. Sir. 347/348 Passenger 
traiDs provide cOl:'nectioD witb 29/30 
Byderrbad-Tirupati Rayalaseema Bxpres~ at 
Vikarabad. 

Sample Drawn from Imported Haman 
J)eploid Cell Vaccines 

4793 SHRI HARI KR.ISHNA 
SHASTRI; Wid the Minister of HEALTH 
AND FAMILY WELFARE be plea .. ed to 
reler to the reply given to Uostarred 
Question No. 6148 on 10 April. 1986 
relarding Icrrcity of aDti-rabies vaccines 
and to state: 

(a) wbetber Human Deploid Cell 
Vaccioe is bejD~ ~eleas.d ror buman 
cODsumption without testin. ; 

(b) wbetber it is 8180 a fact that apart 
from p ohlbitive cost. tbe vaccine Itrinl 
Imported i~ not of Standard quality; aDd 

(c) if 110, tbe quartfty imported durin. 
tbe lalt three year. aDd bow mao)' lamp'. 
".... drawn" 

THB MINISTER OF STATE IN THB 
MINTSTRY OF HSt\LTH AND PAWILY 
WELFAR.E (KUMARI SAROJ KHAPA-
llDS) : (a) The Human Daploid Cell ADtl-
R.ables Vaccine marketed io Ind •• i. Dot 
directly tested. However, serolollcClI 
testin, of different bat cbes of the Vacc-
ine is dgularly dODe in several laboratories 
of tbe Country. 

(b) Due to complicated manufactud· 
inl process tbe cost of the vaccine is blab 
but there is DO evidence to show tbat II is 
oot of staDdard quality. The vacciDe is 
used all over tbe world with excellent 
results. 

(c) DuriDg the Jast 3 ),ears, 142020 
doses of the Vaccine were imported by MI. 
Serum IDltitut e of In .. ja. Pune 110m 
M/" In<:.titute Morieux France. Two samp. 
le& I f the vaccine..,. ~ele got tested at the 
Central Research Instltute, Ka~aDIi. 

Drug Manufacfurmg units without 
Testing Laboratories 

4794. SHRI PRAKASH V. PATIL: 
Will the MIDIDster of HEALTH AND 
FAMILY WELFARE be p'ea~ed to rere .. to 
tbe reply liveD to UD~t8rrtd Question No. 
6269 on 10 April. 198~ regardiOI drul 
manufacturic. units withou~ telt iDa labo-
ratories and state; 

(a) whether it is a fact that more 
than 80 percent drug maDufacturio. units 
do not rosseCOs testing laboratories aDd 
are rele.~Jl1g medicIDcS without test; aDd 

(b) if &0, tbe total number of ualta 
whicb do not possess testing laboratories' 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE): (a) and (b) II is Dot. fact 
tbat more than 80 perccnt drul maou-
faeturing uDits do Dot possess teltiDI labo-
ratories and are releasing mediclnel with-
o~t te.l. Under the DruSs aDd Cosmetics 
Act every batch of drug is required to be 
tested before It is released for sale. S ... U 
Scale maDofacturerb who do DOt bay. 
f"ilitio. for lophi-tlcated ,.tiD. ID dI,ta 




